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(@) wmmnem'umm
televise Himachal Programme on
Delhi Docrdarshan?

THE MINISTER™ OF INFORMA-
TION AND BROADCASTING (SHRI
L. K. ADVANI): (a) to (c). Hima.
chal Pradesh is not within the pri-
mary coverage area of Delhj Door-
dtl‘lhln Kendra. Therefore, no pro-
gramme specially addressed to Hima-
thm that
Kendra. nh.homerpmpuodto
include some items such as'folk music
and dances of Himachal Pradesh oc-
casiopally in-the programmes of the
Delht Kendra. A camers team i also
-mwmwm

: a programme op deve-
lopmmhlmﬁﬂuu.
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(b)‘!‘!leCompuny has mud

M/s. Dastur & Cmmy (P') Lid.,
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() This will dspeod um‘lhe re-
ceipt of the feasibility/project report,
andits luhnumt ‘examitnation.
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5037. SERI BRIJ RAJ BANGH: Will
the Minister of LAW, JUSTICE, AND
COMPANY mAIRBbepw to.

" state:

(a)uuammmmnmm
of the Company has written to the Gov-
ernment with details sbout: fuminclling
of funds and gross mismanagement of
WIMCO by the present Managing
Director; it so, what -wction Gevern-
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of the Board; and p

) 1o #-a fact that WIMCO Kas pald

'Ra, 1,00,000/- to the Maharashtra Pra-






